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RATION (SHRI MOHAN DHARIA): 
I beg to lay on the Table—

(1) A copy each of the following 
papers (Hindi and English versions) 
under sub-section (l)of section 619A 
of the Companies Act, 1956:—

(i) (a) Review by the Government 
on the working of the Cotton 
Corporation of India Limited, 
Bombay for the year 1975-76.

(b) Annual Report of the Cotton 
Corporation of India Limited, 
Bombay, for the year 1975-76 
along with the Audited 
Accounts the Comments of 
the Comptroller and Auditor 
General thereon.

\ Placed in Library. See No. LT 561/ 
77.]

(ii) (a) Review by the Government 
on the working of the Cashew 
Corporation of India Limited 
New Delhi, for the year
1975-76.

(b) Annual Report of the Cashew 
Corporation of India Limited. 
New Delhi, for the year 1975- 
76 along with the Audited 
Accounts and the comments 
of the Comptroller and Audi­
tor General thereon.

(2) A statement (Hindi and English 
versions) showing reasons for delay in 
laying the papers mentioned at item 
(1) (ii) above.

LPlaced in Library. See No. LT-562/ 
77.]
N o t if ic a t io n s  u nder  E x p o r t  (Q u a l it y  

C o n t ro l  a n d  I n s p e c t io n ) A c t . 

SHRI MOHAN DHARIA: 1 beg to 
lay on the Table:

(1) A copy euch of the following 
Notifications (Hindi and English 
versions) under sub-section 17 of 
the Export (Quality Control and 
Inspection) Act, 1963:—

(i) The Export of Pesticides 
and their Formulations (Inspec­
tion) Amendment Rules, 1977 
publMa* In Notification No. S. a

1242 in Gazette of India dated the 
30th April, 1977.

(ii) The Export of Cast Iron 
Spun pipes (Quality Control and 
Inspection) Rules, 1977 published 
in Notification No. S. O. 1270 in 
Gazette of India dated the 30th 
April, 1977.

(iii) The Export of Ceramic 
Sanitary Appliances (Quality 
Control and Inspection) Rules, 
1977 published in Notification No.
S. O. 1553 in Gazette of India 
dated the 28th May, 1977.

(iv) The Export of Inorganic 
Chemicals (Inspection) Amend­
ment Rules, 1977 published in 
Notification No. S. O. 1888 m 
Gazette of India dated the 11th 
June, 1977.

[Placed in Library. See No. LT- 
563/77.]
D e t a i l e d  D e m a n d s  f o r  G r a n t s  o f  t h e  
M i n i s t r y  o f  H e a l t h  a n d  F a m i l y  

W e l f a r e ,  1977-78

( t f  rrar *nn«wf): *
xm tfr  ^  t o  1977- 78%  f a ir  

*3T<f qrfonr %
vt foRpr qritff enrr

?hrtT23Tqr
rm r  j  1
[Placed in Library. See No. LT-564/ 
77.]
R epo rts  under  B a n k in g  Co m pa n ie s  
( A c q u is it io n  a n d  T r a n sf ir  o r  u nder­
t a k in g s ) A ct  and N o tifica tio n s

u nder  In c o m e - t a x  A ct—

THE MINISTER OF FINANCE AND 
REVENUE AND BANKING (SHRI H. 
M. PATEL): I beg to lay on the
Table:—

(l) A copy each of the following 
Reports (Hindi and English versions) 
under sub-section (8) of section lO' 
of the Banking Companies (Acquisi­
tion and Transfer of Undertakings)1 
Act, 1970:—


